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Mftlayalazn, Gujrati and Bengali languages 
in 1955-56; and

Cb) whether there is any proposal to 
render such literary works into Hindi?

The Deputy Minister of Edvcatloii 
(Dr. M. M. D«8)x (a) Mil Sir.

(b) Docs not arise.
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ClsM II Gaaeted OAcert

•5*7.  Shri  Kh«rdck«rt Will the
Minister of Finance be pleased to state:

(a) the lowest scale of salary for Class
II Gazetted Officers in any department of 
 ̂ Government of India as recommended 
 ̂the Pay Commiaaion and as accepted by 
Government; and

0>) the date from which this has been 
given eifcct to ?

The Minister of Revenne and Ciyil 
Expenditu* {ShrlM. C. Shah)i (a) The
Central Pay Commission recommended 
a acak of Rs. 275-25-500—EB—30-650- 

EB-30-800 would generally be an appfoniiate 
•cale for Class II posts in the Central Servi
ces but observed that it was not necemir 
ôjo upto the maximum of Rs. 800 for au 
officers in Class II. Government acc epted

of India would̂ in some caseŝ neĉ ute 
a reference to Ministries concerned and 
this will take time.  However̂ some of the 
lower Class II scalei prescribed for certian 
posts are given below.

Rs. 275-25-500 

Rs. 350-25.500 

Rs. 325-25-500.EB-30-590 

Rs. 400-25-450

There are certain posts which have beea 
classified as Qass II and Gazetted for special 
reasons but they carry lower scales of pay 
than the general pattern.

(b)  1st January 1947 or from any latter 
date from which the posts concerned were 
created. ^

Death of Naga Doctor

ter

this reconmiendatioci.

Information about the lowest scale of 
pay for Qass 11 Gaaetted Officers in parti
cular Departments of the OcrvemmeBt

*<30«  Shri Kmmmtht WiUtheMinis- 
of Defence be pleased to state:

(a) whether it is a fact that vê recently 
a Kâ Doctor of Kohimâ Dr. HaralUfWaa 
killed by an Army Patrol ;

(b) If sô in what circumstances;

(c) whether an inquiry has been held; 
and

(d) if so, with what result ?

TheMlniMr of Defence (Dr. KaMps)t
(a) Yes, Sir.

(b)  to (d). Preliminary investigationa 
are now complete and the matter is suk 
iudic€, and the Summary of Evidence will 
M recorded in a few days under Rule as 
of the Army Ruleŝ 1954.

Basic Edacation

*531.  Shri Shree Narayan Dast
Will the Minister of Education be pleased 
to state:

(a) whether the Central  Government 
have reviewed the working of the schemes 
in which assistance was given to Sute 
Governments for the cq>ansion of Baaic 
Education;

(b) whether information in respect of 
results achieved so far in this respect in di  r* 
ent States is available; and

(c) if so, whether a copy of the aame 
will be laid on the Table or the Sabha }

The Deputy MiniaCer of EdoeatkMS
(Dr. M. M. l>M)t (a) and (b). Reports 
and dau have been called tor from the 
Slate Governments but replies have be 
received so fsr from very few of them.

(c) Does act ante.




